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This OA has bsSi i nisd ag.a inst the urdsr uateu

24.4. 2001 (Ani"lexui e mi wf 101 eby the respOiideiitsi iiad deti isu

the inaL.ermty leave bensi its tu tiie appi leant euiiL'ra'i j L-O

the rules, constitutional protection as well as the Apex
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acts III br ief are that the applicant whu

Doctor, holding a MD degree, was appointed as a

Resident by tne i ©spuficeiius un i . i . .lUcU i ci

! ne saiu pel icq ©xpj i r eo ofi 13.2. 2000 af bSf a.-A

technical break ct une or two uays, tne app i icatib was
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applicant, applisd Tor rnaterniPy Isav©, Th© said Isav®

had not be©n grantsd. I'n© bsnsiits of th© said l©av© had

b©©n r©jsct©d on the ground that sine© th© apiP'licant has

not rendered niinirnuni perioo of service in G.T.3 Hospital

1 .©• 160 days as reQuireo tor considering for grant of

Riat©rn 1 Gy leave in case the Govt. servant appointed on

con L.ract/teniporary / adhoc ano erne r gent basis so the

oenefits could not b© extended.

tfifei applicant illclde anutlie!

representation which was rejected on 24.4,2001 repeating
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4. Assailing the saniej the applicant subnii uted

that the sefvic© benefit like PF etc. is appl icable ■ L-U

Senior Resicent uuCl-ois empioyeu wi urs une i espionuenus anu

ippthe sanie leave rules as applicable to cne Ceni-f al Guv^

erfiployees is app/l icable in the case of Senior Resident

Doctors as well . It is further subrmtted that Chapter V

Rule 43 which deals with th© special kinds of leave other

then the study ieav© as p/er in the Swaniy's compilation or

PR SR Part III which pirovid© for grant oi rnaternity leave

and the same does not prescribed any restriction of

rfiinirnurn working days. Any stipiulation by the respondents

contrary to the provisions or the Leave Rules is

arbitrary, discriroinatory and liable to oe struck down.
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